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GENTAAL ADMIN ISTRAT IVE TA IBUNAL
PR INC IPAL BENGH

GP 311/2002
in
OA 1673/2002

New Delhi, this the 24th day of October, 2002

Hon*ple Sh. Govindan S.Tampi, Memper {A)
Hon'ble Sh. Shenker Raju, Member (J)

l. Pradeep Kumar
S/o Sh. Rajender Singh . ‘
R./o HeNoo l)%lO Vlllage Aali, Badarpur
New Delhi.
Sanad No.6312 (SKC)

2. Bhagwan Das
S/o Sh. Jeewan Ram
P\?to HNo.186, G-II, Madan Giril
ew Delhi.
Sanad No.6323.

3. Lakit Kumer
S/o Sh. Makhan Lal
R/o #Z-101/44, Mohan Nagar TawnakPuk
New Delhi.
Sanad Noe. 6173,

4. \’mOd Kumar
%/o Sh. Ram Avatar Sharma
R/o 1-2/4, folice Goleny,

Mndrews Ganj, Hew Delhi
Sanad No. 6126 (§C)

o
*

Nand Kishor
S/o Sh. dAam Prasad
R/o P=14, Servant (uarter

KIrrby Place, Delhi Cantt
New Delhi.
Sanad No. 6147.

6. Ramesh Ghander

S/o Sh. Kaare Singh

B/o Laado Sarai, New Delhi
-Sanad No0.6357.

7. Jaideep Singh
S/o Sh. Jeet Singh
R/o C~103, Raj Nagar -1II
Palam uolony New De lhi.
Sanad No.6121.
‘ +.oFetitioners

{By Advoc ate Sh. U.Srivastava)

Vs.

le The ~-Chief Secretar
Govit. of NCT of De{hw
5, Sham Nath Marg _.
- New Delhi. Y
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2. Sh. S.Rama Krishna
_Home Guard and Givil Defence
CTI Building, Raja Garden
New Delhi.

3. She D.S.Norawat
The Command ant
Delhi Home Guards, CT I Building
Raja Garden, New Delhi.,
' .. Hespondents

{(By Advocate Sh. Mohd. Ayub, proxy
for Sh. Harvir SinghBI

OR D ER (CRAL)

By Hon'ble#Shy Govind an S.T ampi,

Sh. U.Srivastava, 1ld. counsel stétes that he is

not pressing this GP,

2. In view of the abovs, CP is dismissed. MNotices

dischargad.

< Rag
(Shanker Rajug
Member (J

/vksn/

(Gdirind an



